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After introduction of GST, the VAT imposed by the States, Central Sales Tax, Excise
Duty, Service Tax along with other indirect taxes would be subsumed into Goods
and Service Tax. Goods and Services Tax will simplify and harmonise the indirect

tax regime in the country.

{d) Petroleum products have been constitutionally included under GST but the
proposed Goods and Services Tax Council shall recommend the date on which the
goods and services tax be levied on petroleum crude, high speed diesel, motor spirit

{commonly known as petrol), natural gas and aviation turbine fuel
Opening of Banks in the Country
T1028. DR. SANJAY SINH: Will the Minister of FINANCE be pleased to state:

{a) the State-wise number of banks opened in the country during the last two

years or proposed to be opened in the current year;

(b) the district-wise number and names of the banks planned to be opened in
the current year and in the year 2016-17 in Assam and Uttar Pradesh; and

{c) what is the criteria for opening banks in the rural areas of the country?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT
SINHA): (a) and (b) As reported by Reserve Bank of India (RBI), the State-wise
number of banks opened in the country during the last two years and in the current
year, is given in the Statement (See below). State Bank of India, convener of the
State Level Bankers Committee (SLBC) for Assam and Bank of Baroda, SLBC
convener for Uttar Pradesh have informed that 29 branches in 13 Districts of Assam
and 532 branches in 69 districts of Uttar Pradesh have respectively been proposed
to be opened during 2015-16. The exercise to open branches during the year
2016-17 has not started so far.

{c) In terms of the Liberalized Branch Authorization Policy of Reserve Bank of
India (RBI), applicable to the country as a whole Domestic Scheduled Commercial
Banks (excluding Regional Rural Banks) have been given general permission to open
branches at any place in India, without seeking prior approval of RBI in each case,

subject to certain conditions such as:-

(1) At least 25 percent of the total number of branches opened during a financial
year (excluding entitlement for branches in Tier 1 centres given by way of
incentive to open branches in under banked districts of under banked states,

excluding such of the branches opened in unbanked rural centres that are

TOriginal notice of the question was received in Hindi.
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located in the underbanked districts of under banked States), must be opened

in unbanked rural (Tier 5 and Tier 6) centres, ie. centres which do not have

a brick and mortar structure of any scheduled commercial bank for customer

based banking transactions.

{(i1) the total number of branches opened in Tier 1 centres during the financial

year cannot exceed the total number of branches opened in Tier 2 to Tier

6 centres and all centres in the North Eastern States and Sikkim.

Statement

Number of branches opened by Scheduled Commercial Banks — Stale-wise

State

2012-13 2013-14 2014-15 2015-16

(April 1 - June 30,

2015)

1 2 3 4 5
Andaman and Nicobar Islands 6 5 2
Andhra Pradesh 36l 492 525 33
Arunachal Pradesh 9 16 7
Assam 119 213 102 12
Bihar 439 592 410 87
Chandigarh 8 20 31 2
Chhattisgarh 203 214 161 13
Dadra and Nagar Haveli 6 6 2
Daman and Diu 4 5 2
Goa 47 55 31 2
(Gujarat 445 617 479 22
Haryana 363 525 424 24
Himachal Pradesh 71 123 71 10
Jammu and Kashmir 182 Q0 5
Jharkhand 177 198 166 19
Karnataka 546 859 627 40
Kerala 379 407 282 19
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1 2 3 4 5
Lakshadweep 1
Madhya Pradesh 268 497 386 27
Maharashtra 607 874 565 43
Manipur 20 24 4 2
Meghalaya 20 27 4 1
Mizoram 15 12 3 2
Nagaland 20 15 3 2
NCT of Dell 165 186 176 23
Odisha 227 454 355 13
Puducherry 147 17 19 1
Punjab 496 686 413 17
Rajasthan 408 482 475 50
Sikkim 8 14 8 1
Tamil Nadu 6l4 758 651 33
Telangana 309 329 335 33
Tripura 40 45 14 1
Uttar Pradesh 878 1,584 990 65
Uttarakhand 126 149 159 5
West Bengal 295 446 370 29
Arr Inpia 7,858 11,129 8347 641

Source: Master File of DSIM, RBI as on 27.11.2015.

Impact of reduction in interest rates by PSBS

1029, SHRI KIRANMAY NANDA: Will the Minister of FINANCE be pleased

to state:

{a) whether Government has reduced interest rates on various schemes;

{(b) if so, the details thereof along with the objective laid down by the Government

for reduction in the interest rates; and



